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: M@ Inthe Central Administrative Tribunal
' Calcutta Bench
{

CA No0,430 of 1997

Pregsent : Hon'ble Mr. D, Purk ayastha, Judicial Member

Hon'ble Mr. B.P. Singh, Administrative Member

Madhusudan Nganéy
- VS -

Department of Pest ' g

For the Applicant : None _ o K

¢ 27-10-98 Date~ of Judganent : 27-10-%5
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ORDER

None appears on behalf of the applicant. It is found that
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